BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI
ORIGINAL APPLICATION NO.37/2023

BETWEEN:
SRI.PARAMESHV . APPLICANT
AND
THE COMMISSIONER BBMP
ANDOTHERS RESPONDENTS
INDEX
SL. PARTICULARS Page Nos
NO.
1. | Memo along with 1-2
2. | Tahsildar Report along with translated copies 3-12
BANGALORE ADVOCATE FOR RESPONDENT NO.10

DATE: Q-3 ~0) 6



&

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL (SZ)

AT CHENNAI
ORIGINAL APPLICATION No.37/2023

BETWEEN:

SRI. PARAMESH.V APPLICANT
AND

THE DEPUTY COMMISSIONER

ANDOTHERS ... RESPONDENTS

MEMO

The undersigned Most Respectfully Submits as Follows:

1. This memo is submitted in compliance with the daily order dated
11.12.2025 passed by the Hon’ble National Green Tribunal, Chennai in
the above Original Application, wherein this Hon’ble Tribunal was
pleased to direct the production of appropriate records to establish the
existence of the Saravu (Stream/Rajakaluve/Water Body), and its
downstream termination into a larger water body.

2. The present submission it pertains to the Saravu located in and around
the lands bearing Survey Nos. 21/1, 21/2, 21/3, 23, 24, 124 and 125,
of Sheegehalli Village, Bidarahalli Hobli, Bengaluru East Taluk.

3. Itis respectfully submitted that the physical dimensions of the Saravu,
as per earlier revenue records and current location records, are as

follows:
)

a. As per the survey records, the NalaTSurvey Nos. 24/10 and 22, 124/1
and 22, and 124/1 and 124/2, which are presently situated amidst
ongoing building construction, have lost their physical existence in view
of the current factual and ground realities.

b. As reflected in the survey records, the width of all the said Saravu (Nala
) is 1.20 meters.

c. As indicated in the village map, one Saravu (Nala ) originates from
Survey No. 24 and passes through Survey Nos. 23, 120, 122, 123, 124,
and 125, ultimately joining Survey No. 13. Similarly, another Saravu
(Nala ) originates from Survey No. 23 and joins the Nala flowing from
Kannamangala to Kadugodi, passing through Survey Nos. 22, 25, and
other adjoining survey numbers.

d. As per the survey map, original survey records, and sectional survey
records, Karab land is recorded within the Saravu (Nala) and the width
of the said Saravu (nallah ) area is documented as 1.20 meters.

e. As depicted in the map, the length of the Saravu (Nala) line is
approximately 100.0 meters to the north of Survey No. 22 and 100.0
meters to the south of Survey No. 22. Further, the lengths of Survey
Nos. 124/1 and 124/2 is 70.0 meters, and similarly, the lengths of
Survey Nos. 125/1 and 125/2 are 70.0 meters. The said area is

, left vacant for the Saravu (Nala) and its buffer zone.



X

f. As marked in the map, Survey Nos. 22, 23, 124/1, 124/2, 125/1, and
125/2 were originally left vacant for the Saravu (Nala-water channel)
and its buffer zone as per the earlier land conditions. The width of the
buffer zone, as per the existing land condition is 30.0 meters. However,
as per the present ground reality the Saravu(Nala ) is no longer flowing
through the said area.

8. In Survey No. 24, there exists Karab land measuring 0-01 gunte, shown
as a gap adjacent to the plot marked in the map. Howgver, as per the
present land condition, a road has been formed and’is f)assing through

o ~
the said Karab land.

h. Pursuant to the order passed by the Hon’ble Deputy Commissioner,
Bangalore Urban District, vide Order No. LND(E)CR/170/16-17 dated
20.08.2018, in respect of Survey No. 23, the diversion of the Nala and
footpath area has been approved. The said order and related documents
clearly establish that the current land condition in Survey Nos. 23, 22,
124/1, and 124/2 is an area where construction activities are presently
in progress.

4. It is further submitted that, though the Saravu is recorded and
identifiable in village map, the water flow is not presently visible or
running through certain portions of the said lands due to changes in
the current land status, alterations and developments over time as per
the CDP Plan. This submission is made bona fide and in compliance
with the directions of this Hon’ble Tribunal.

Wherefore, it is most respectfully prayed that this Hon’ble Tribunal may be
pleased to take the above submission on record for due consideration, in the
interest of justice and equity.

‘//ﬂﬁb%"}"“'g

Advocate for Respondent No.10
PHI=AET7R11516/91007435 5

Place: Chennai
Date : °a:’ 03~ DAL
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1. Though the entire issue revolves around the existance of the nallsh, at present, i appears 10 be
situated between two buildings developed by the Project Proponent.

2. It 1s also stated that trees have been planted beyond the buffer zone. However, from the
photographs placed on record, it Is not clear whether a proper nallah exists, nor are its width and
depth specified.

3. Above all, there 15 absolutely no indication as to where the nallah ends, erther from the report of
the Deputy Commissioner or from the pleadings of the Applicant or the Project Proponent.

4 Theretore. we direct the Private partes 1o produce appropnate records to establish the esistence
of the nallahandlnmcumhﬂdounﬁrmhahrwnhrbooy,

5 The Deputy Commussioner i3 also directed 1o furnish details in g regard.
€ Post the maner on 11.02 2026
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GOVERNMENT OF KARNATAKA, 9 —r

REVENUE DEPARTMENT

OFFICE OF THE TAHASILDAR, BANGALORE EAST TALUK, K.R. PURAM

No.NCR (Ka)C.R.:47/24-25 Date: 05/02/2026
To,

Hon’ble Deputy Commissioner,

Bengaluru Urban District,

Bengaluru

Dear Sir,

Subject: - Regarding Land bearing Sy.No.21/1, 21/2, 21/3, 23, 24, 124, 125 situated at
Segeehalli Village, Bidarahalli Hobli, Bengaluru East Taluk.

Reference: 1. As per the order of the Hon'ble Green Tribunal No.O.A.:37/2023, dated
- 11/12/2025.

2. Your office No.L.N.D.(East)CR:170/16-17, dt.27/01/2026

3. As perthe map prepared by the Taluk Surveyor

In the matter, of the case of the Hon'ble National Green Tribunal, authority number OA 37/2023,
filed by the complainant V. Paramesh regarding encroachment of stream/river/water body and
its buffer zone in respect of lands bearing Sy.NoSy21/1, 21/2, 21/3, 23, 24, 124, 125 of
Segeehalli village, K.R.Pura Hobli, Bangalore East Taluk, the court has issued the following
order on the hearing date: 11-12-2025.

1. Though the entire issue revolves around the existence of the nallah, at present, it
appears to be situated between two buildings developed by the Project Proponent.

2. Itis also stated that trees have been planted beyond the buffer zone. However, from the
photographs placed on record, it is not clear whether a proper nallah exists, nor are its
width and depth specified.

3. Above all, there is absolutely no indication as to where the nallah ends, either from the

report of the Deputy Commissioner or from the pleadings of the Applicant or the Project
Proponent.

4. Therefore, we direct private parties to produce appropriate records to establish the
existence of the nallah and to show that its downstream in a larger water body.

5. The Deputy Commissioner also directed to furnish details in this regard.

6. Postthe matter on 11.02.2026.




Therefore, as per the above order of the National Green Tribunal Court, a map has been
prepared regarding the nallah coming between the two buildings as per the order of the Hon'ble
Coun, clearly indicating the area of the nallah and the buffer area, and a report has been
urgently submitted along with the appropriate documents, as per reference (2) in their office
letter. Accordingly, the surveyors have been directed to submit a report along with the map on
the subject, and the map/report has been submitted as per reference (3), and it has been
verified accardingly,

15

As per the survey records, the nallah in SY No.24/10 and 22, SYNo. 124/1 and 22,
SYNo0.124/1 and 124/2, which is found to be in the middle of the buildings under
construction, has lost its flow as per the present factual situation.

As per the survey record, the width of all these nallah is 1.20 m. As per the survey
record, the measurement of its depth is not available.

As shown by the Symbol on the village map, it starts from Sy.No.24 and goes through
Sy.No.23, 120, 122, 123, 124, 125 and joins in area Sy.No.13. Similarly, another series
starts from Sy.No.23 and joins the Nallah going from Kannamangala to Kadugodi
through Sy.No.22, 25 and other survey numbers.

The area marked in blue on the survey map is the original and hissa survey records,
which mentions about the nallah karab the record shows the width of the nallah is 1.20
meters.

In the map, the length of the nallah to the north of Survey No. 22 is 100.0 meters and the
length of the nallah to the south of Sy.No. 22 is 100.0 meters, the length of nallah in
Sy.No.124/1, 124/2 is 70.0 meters, the length of nallah in Sy.No. 125/ 1, 125/2 is 70.0
meters, the area left empty is for the nallah and its buffer zone.

As marked on the map, Sy.No.22, 23 and 124/1, 124/2, 125/1, 125/2 are the areas left
vacant for the nallah and its buffer zone as per the existing land condition. Its width as
per the existing location is 30.0 meters but now the nallah is not flowing through as per
the existing land condition.

As per light blue colour marked in map of sy no.24 nallah karab is 0.01 kunta, but there

is empty land where the pathway passes through it.




8. The area marked in green of SY No.23 on the map in the order of the Honorable Deputy
Commissioner of Bangalore Urban District vide order No.LND(E)CR/170/16-17 dated
20-08-2018 for the diversion of the road and pathway area.

As marked on the map, the surveyor has submitted a report along with the map stating

that the current land condition in SYNo.23, 22, 124/1, 124/2 is an area where
construction is in progress

| respectfully submit the averments stated in the map and report prepared by the Taluk

Surveyor, the same has been attached with this letter, and the facts which were not relevant to

the case of the Hon'ble Green Tribunal.

Yours sincerely,

Sd/-
Tahasildar,
Bangalore East Taluk,
K.R.PURAM

[D
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Sy: No 22, 23, 24,124/1, 12472, 125/1, 125/2 Survey Measuring map
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1. Hon'ble Tahasildar, East Taluk, Letter No.N.C.R(Ka)C.R./47/24-25, d1.03-02-2026, map prepared in presence of Village administrative officer and Revenue Inspector.

2 As per the present factual situation, the nala has lost its flow. But as per the survey records, nala existing between SY.No.24/0 and 22, SY.No.124/1 and 22. SY.No.241 and
2472.

3 As per Survey Record the width of the nala is 1.20 mtrs. But in survey record measurement of depth of nala is not available.

4. As shown in the village map, the nala starts from Sy.No.24 and goes through Sy.No.23, 120, 22, 123, 124, 25 and joins in Sy.No.13 Kunta. Similarly, another nala starts from
Sy.No.23 and goes through Sy.No.22, Sy.No.25 and joins the Nala going from Kannamangala to Kadugodi through other survey numbers. The village map is attached.

5 The symbol indicates that the original and hissa survey records indicate a karab of the nala, which is 1.20 meters wide.

8 As per the current land condition marked with this colour, the length of the nala on the north side of Sy.No.22 is 100.0 meters and the length of the nala on the

south side of Sy.No.22 is 100.0 meters, the length of nala in Sy.No.24/1, 24/2 is 70.0 meters. The length of nala in Sy.No.125/1, 125/2 is 70.0 meters. The area left behind is
nala and its buffer zone is 100.0 meters.

7 Sy. No.22, Sy.No. 23 and Sy.No.124/1, 124/2, Sy.No.125/1, 125/2 marked with this color are considered as nala and its buffer zone as per the record and current
tand condition. its width as per the current location is 30.0 meters. But now the nala is not flowing through the place as per the current land condition

8 The symbol of the colour in Sy no. 24 about the nala is about 0.01 gunte as per record but the pathway passes through it as per the current land
condition.

9 The area marked in green in Sy.No.23 on the map is the order passed by the Honorable Deputy Commissioner of Bangalore Urban District vide
order No.LND(E)CR/170/16-17 dated 20-08-2018 for the diversion of the nala and foot path area,

10 The land marked with this color is the areas where construction is in progress as per the current land condition

Prepared By: Prepared By:
SD/- SD/-

Revenue Surveyor. Tahasildar

Bangalore East Taluk,
K.R.Puram.




Village - Seegehalli  Hobli — Bidarahalli Taluk - Bangalore East
Sy: No 22, 23, 24,124/1, 124/2, 125/1, 125/2 Survey Measuring map

1. The map has been prepared after taking measurements in the presence of the Village Administrative
Officers and the Revenue Inspector in accordance with the letter No. N.C.R.(Ka)C.R./47/24-25 dated 03-
02-2028 from the Honorable Tahsildar of East Taluk.

2. As per the current factual situation, the nala has lost its flow. However, as per the survey records, the
nala in Sy.N0.24/10 and 22, Sy.No.124/1 and 22, Sy.No.24/1 and Sy.No0.24/2 is found to be located
between the buildings under construction.

3. As per the survey record, the width of all these nala is 1.20 meters. As per the survey record, the
measurement of its depth is not available.

4. Asshownin the village map the colours shown starts at Sy.No.24 and passes through Sy.No.23, 120, 122,
23,124,125 and joins in Sy.No.13 Kunta.

5. As shown in the village map the colour shown of nala starts from Survey No. 23 and joins the Nala which

passes from Kannamangala to Kadugodi through Sy Nos. 22, 25 and other survey numbers. The village

map is attached.

Prepared by Prepared by

Sd/-
Revenue Surveyor





{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Book","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Book","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}



